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Classification of AIl&'IO-Indlans 
1899. Dr. L. M. Slnghvi: Will the 

:>1:inister of Home Affairs be pleased to 
siate: . 

(a) whether the progeny of Euro-
pean malc and Khasi female is being 
classified as Anglo-Indias, in spite of 
the matrilineal character of Khasi 
society; and 

(b) if so, the reasons therefor? 
The Deputy Minister In the Minis-

try of Home AIJairs (Shrimati 
Chandrasekhar): (a) and (b). Atten-
tion is invited to Art. 366(2) of the 
Constitution. 
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Murder cases In Manipnr 

1901. Shri Rishang Keishlng: Will 
the Minister of Home AtJa;rs be pleas-
ed to state: 

(a) the number of murder cases 
and other types of crimes m Mnnipur, 
during the last Ulree years; 

(b) whether it is a fact that almost 
in all the murder cases in the Manipur 
Valley the' accused have been acquit-
ted bv the law court. for want of 
proper police investigations; and 

(c) if so, the number of murder 
cases in which the accused were ac-
quitted during the said period? 

The Minister of State in the Minis-
try Of Home AlJairs (Shri Datar): 
(a) and (c). A statement is laid on the 
table of the House. 

Statement shou;;,.g Crimes i1l Mar.i'pur 

Heat! of Crime 1959 1960 1961 1962 

Dacoity 4~ 

Robbery 

Murder I.j 

Rioting 37 

Burglary . 123 
Kidnapping or 

Abduction 77 
Thef. including 

Cl!ttle lifting 418 
Criminal breach 

oftrust 21 
Cheating. 49 
Other offence. . 924 

TOTAL: 1710 
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